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                               आयकर अपीलȣय अͬधकरण, हैदराबाद पीठ 

IN THE INCOME TAX APPELLATE TRIBUNAL 
         Hyderabad ‘ A ‘  Bench, Hyderabad 
 

   Before Shri Vijay Pal Rao, Vice-President  
A N D 

Shri Madhusudan Sawdia, Accountant Member  
       

          आ.अपी.सं  /ITA No.88/Hyd/2022 
        (िनधाŊरण वषŊ/Assessment Year: 2017-18) 

 
Microsoft Global Services 
Centre (India) Private Ltd 

Hyderabad 
PAN:AAECM2477L 

Vs. Dy. C. I. T 
Circle 16 (2) 
Hyderabad 

(Appellant)   (Respondent) 
 

िनधाŊ įरती  Ȫारा/Assessee by: Advocate Anshika Agarwal 
राज̾ व  Ȫारा/Revenue by:: Shri B Bala Krishna, CIT(DR) 

 
सुनवाई  की तारीख/Date of hearing: 17/12/2024 
घोषणा  की तारीख/Pronouncement:  17/12/2024 

 
आदेश/ORDER 

 
Per Vijay Pal Rao, Vice President 
 
 This appeal filed by the assessee is directed against 

the assessment order, dated 27/01/2022 of the NFAC Delhi, 

relating to A.Y.2017-18. 

 

2. At the time of hearing, the learned Counsel for the 

assessee has submitted that the T.P. issue involved in the appeal 

of the assessee is now got resolved, in view of the acceptance of 

MAP between the competent authority of India & USA under 

DTAA. He has filed a copy of the communication, dated 
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06/11/2024 issued by the Indian competent authority, informing 

the assessee about the resolution under MAP proceedings for the 

A.Y under consideration. The learned AR has pleaded that the 

assessee does not want to pursue the present appeal and wishes 

to withdraw the present appeal. The assessee has also filed a 

letter dated 14/11/2024 seeking permission to withdraw the 

present appeal. 

 

3. The learned DR has raised no objection, if the present 

appeal of the assessee is dismissed as withdrawn.  

 

4. Accordingly, in view of the resolution under MAP 

proceedings, the appeal of the assessee is dismissed being 

withdrawn. 

 
Order pronounced in the Open Court on the conclusion of the 
hearing on 17th December, 2024. 
                    Sd/-                                               Sd/- 
(MADHUSUDAN SAWDIA)           
ACCOUNTANT MEMBER 

(VIJAY PAL RAO)        
VICE-PRESIDENT  

Hyderabad, dated 17th December, 2024 
Vinodan/sps 
 
Copy to: 
 
S.No Addresses 
1 Microsoft Global Services Centre (India) Private Ltd, Building-1, 

Microsoft Campus, Gachibowli, Hyderabad 500032 
2 Dy. CIT, Circle 16(2) Hyderabad 
3 Pr. CIT – Hyderabad/Director (IT & TP) Hyderabad 
4 DR, ITAT Hyderabad Benches 
5 Guard File 
 

 By Order 


